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SPECIFIC NOTIFICATION
FINANCE DEPARTMENT

NOTIFICATION
Shimla, the 1st April, 2025

No. Fin-2-C(12)1/2025.—Government of Himachal Pradesh hereby notifies the sale of
Himachal Pradesh Government Stock (Securities) of 10-year tenure for an aggregate amount of
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Rs. 900 crore (Nominal). The sale will be subject to the terms and conditions spelt out in this
notification (called specific Notification) as also the terms and conditions specified in the General
Notification No. Fin-2-C(12)-11/2003 dated July 20, 2007 of Government of Himachal Pradesh.

Object of the Loan :

1. (i) The Proceeds of the State Government Securities will be utilized for the
development programme of the State of Himachal Pradesh.

(i1)) Consent of Central Government has been obtained to the floatation of this loan as
required by Article 293(3) of the Constitution of India.

Method of Issue :

2. Government Stock will be sold through the Reserve Bank of India, Mumbai Office
(PDO) Fort, Mumbai- 400 001 by auction in the manner as prescribed in paragraph 6.1 of the
General Notification No. Fin-2-C(12)-11/2003 dated July 20, 2007 at a coupon rate to be
determined by the Reserve Bank of India at the yield based auction under multiple price formats.

Allotment to Non-competitive Bidders :

3.  The Government Stock up to 10 % of the notified amount of the sale will be allotted to
eligible individuals and institutions subject to a maximum limit of 1 % of the notified amount for a
single bid as per the Revised Scheme for Non-competitive Bidding Facility in the Auctions of State
Government Securities of the General Notification (Annexure -II).

Place and Date of Auction :

4. The auction will be conducted by the Reserve Bank of India, at its Mumbai Office,
Fort, Mumbai -400 001 on April 03, 2025. Bids for the auction should be submitted in electronic
format, on the Reserve Bank of India Core Banking Solution (E-Kuber) system as stated below on
April 03, 2025:

(a) The competitive bids shall be submitted electronically on the Reserve Bank of
India Core Banking Solution (E-Kuber) system between 10.30 A.M. and
11.30 A.M.

(b) The non-competitive bids shall be submitted electronically on the Reserve Bank
of India Core Banking Solution (E-Kuber) system between 10.30 A.M. and
11.00 A.M.

Result of the Auction :

5. The result of the auction shall be displayed by the Reserve Bank of India on its website
on the same day. The payment by successful bidders will be on April 04, 2025.

Method of Payment :

6. Successful bidders will make payments on April 04, 2025 before close of banking
hours by means of cash, bankers' cheque/pay order, demand draft payable at Reserve Bank of India,
Mumbai/New Delhi or a cheque drawn on their account with Reserve Bank of India, Mumbai
(Fort)/New Delhi.
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Tenure :

7. The Stock will be of 10-year tenure. The tenure of the Stock will commence on
April 04, 2025.

Date of Repayment :
8. The loan will be repaid at par on April 04, 2035.

Rate of Interest :

9. The cut-off yield determined at the auction will be the coupon rate percent per annum
on the Stock sold at the auction. The interest will be paid on October 04 and April 04.

Eligibility of Securities :

10. The investment in Government Stock will be reckoned as an eligible investment in
Government Securities by banks for the purpose of Statutory Liquidity Ratio (SLR) under section
24 of the Banking Regulation Act, 1949. The stocks will qualify for the ready forward facility.

By order and in the name of the Governor of Himachal Pradesh,

Sd/-

(DR. ABHISHEK JAIN, 1AS)

Secretary (Finance ),

to the Government of Himachal Pradesh.

PERSONNEL DEPARTMENT
(Appointment-II)

NOTIFICATION
Shimla-2, the 26th March, 2025

No. Per (AP.B) A (1)-1/2024.—The Governor, Himachal Pradesh is pleased to order to
establish Directorate of Recruitment, H.P. at Shimla to carry out specific functions of nodal
department to expedite the direct recruitment to the post of Junior Office Assistant (IT) and other
Group-C posts, as assigned from time to time, in all the Departments etc. under the State
Government to address the needs of the State to provide employment opportunities to the youths.

2. The HoD, staffing pattern, budgeting, financial powers, recruitment processes and
Standard Operating Procedure etc. of the Directorate shall be notified separately.

3. The Directorate of Recruitment, H.P. will function as Department under the
administrative control of the Department of Personnel in the premises of H.P. Secretariat, Shimla.



56 ST, feATereT U<er, 02 U, 2025 /12 o5, 1947

4. If any question arises as to the interpretation of any provision(s) of this notification, the
State Government (in the Department of Personnel) shall decide the same and the decision so taken
shall be final.

5. This notification shall come into force with effect from the date of its publication in the
Rajpatra (e-gazette) of Himachal Pradesh.

By order,
Sd/-

(PRABODH SAXENA, 1AS),
Chief Secretary.

GOVERNOR'S SECRETARIAT, HIMACHAL PRADESH, SHIMLA-171002
NOTIFICATION
Dated the 18th March, 2025

No. 3-229/06-GS.—In partial modification of this Secretariat Notification of even Number
dated 31-03-2022 conferred under Section 5(1) of the Right to Information Act, 2005 (Act No. 22
of 2005), the Governor of Himachal Pradesh is pleased to designate the following Officer as Public
Information Officer of Governor's Secretariat, Himachal Pradesh for citizens to secure access to
information under the control of Public Authorities for promoting transparency and accountability
in the working of Governor's Secretariat, Himachal Pradesh with immediate effect:

Designation Complete Office Address. Office Tel No.
Public Information Officer: Governor's Secretariat, H.P. 0177-2624152
Smt. Reetu Deep, Shimla-2.
Section Officer,

Governor’s Secretariat, H.P.

Sd/-

Secretary to Governor,
Himachal Pradesh.

In the Court of Executive Magistrate (Tehsildar), Bhoranj,
District Hamirpur (H.P.)

In the matter of :

Ms. Shakuntla Devi d/o Sh. Labha Ram, r/o Village Kot Langsan, P.O. Chamboh, Tehsil
Bhoranj, District Hamirpur (H.P.) .. Applicant.
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Versus

General Public . .Respondent.

Application u/s 13(3) of Birth and Death Registration Act, 1969 and Section 9(3) of H.P.
Birth and Death Registration Rules, 2003.

Whereas, Ms. Shakuntla Devi d/o Sh. Labha Ram, r/o Village Kot Langsan, P.O. Chamboh,
Tehsil Bhoranj, District Hamirpur (H.P.) Birth & Death Registration Rules, 2003 alongwith
affidavits and other relevant documents for entering of her birth event i.e. 18-11-1955 in the record
of Gram Panchayat Kot Langsan, Tehsil Bhoranj and Distt. Hamirpur (H.P.).

Now, therefore by this proclamation, the general public is hereby informed that any person
having any objection(s) for the registration of delayed birth event of Shakuntla Devi d/o Sh. Labha
Ram may submit their objections in writing or appear in person in this court on or before
20-04-2025 at 10.00 A.M., failing which no objection will be entertained after expiry of date.

Given under my hand and seal of the court on this 20th March, 2025.

Seal. Sd/-

Executive Magistrate,
Bhoranj, District Hamirpur (H.P.).

In the Court of Executive Magistrate (Tehsildar), Bhoranj,
District Hamirpur (H.P.)

In the matter of :

Ms. Jamna Devi d/o Sh. Veeru Ram, r/o V.P.O. Dhamrol, Tehsil Bhoranj, District Hamirpur
(H.P.) .. Applicant.

Versus
General Public . .Respondent.

Application u/s 13(3) of Birth and Death Registration Act, 1969 and Section 9(3) of H.P.
Birth and Death Registration Rules, 2003.

Whereas, Ms. Jamna Devi d/o Sh. Veeru Ram, r/o V.P.O. Dhamrol, Tehsil Bhoranj, District
Hamirpur (H.P.) Birth & Death Registration Rules, 2003 alongwith affidavits and other relevant
documents for entering of her date of birth event i.e. 21-05-1963 in the record of Gram Panchayat
Dhamrol, Tehsil Bhoranj and Distt. Hamirpur (H.P.).

Now, therefore by this proclamation, the general public is hereby informed that any person
having any objection(s) for the registration of delayed birth event of Jamna Devi d/o Sh. Veeru
Ram may submit their objections in writing or appear in person in this court on or before
20-04-2025 at 10.00 A.M., failing which no objection will be entertained after expiry of date.
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Given under my hand and seal of the court on this 20th March, 2025.

Seal. Sd/-

Executive Magistrate,
Bhoranj, District Hamirpur (H.P.).

In the Court of Executive Magistrate (Tehsildar), Bhoranj,
District Hamirpur (H.P.)

In the matter of :

Ms. Shilpa Patial d/o Sh. Shakti Chand, r/o Village Bassi, P.O. Bhoranj, Tehsil Bhoranj,
District Hamirpur (H.P.) .. Applicant.

Versus
General Public . .Respondent.

Application u/s 13(3) of Birth and Death Registration Act, 1969 and Section 9(3) of H.P.
Birth and Death Registration Rules, 2003.

Whereas, Ms. Shilpa Patial d/o Sh. Shakti Chand, r/o Village Bassi, P.O. Bhoranj, Tehsil
Bhoranj, District Hamirpur (H.P.) Birth & Death Registration Rules, 2003 alongwith affidavits and
other relevant documents for entering of her birth event i.e. 05-11-1974 in the record of Gram
Panchayat Tikkari Manhasan, Tehsil Bhoranj and Distt. Hamirpur (H.P.).

Now, therefore by this proclamation, the general public is hereby informed that any person
having any objection(s) for the registration of delayed birth event of Shilpa Patial d/o Sh. Shakti
Chand may submit their objections in writing or appear in person in this court on or before
20-04-2025 at 10.00 A.M., failing which no objection will be entertained after expiry of date.

Given under my hand and seal of the court on this 20th March, 2025.

Seal. Sd/-

Executive Magistrate,
Bhoranj, District Hamirpur (H.P.).

In the Court of Naib Tehsildar-cum-Executive Magistrate Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Nirmla Devi

Versus
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General Public

Notice to General Public.

Nirmla Devi alias Asha Devi d/o Dharam Singh, r/o Village & P.O. Phagoti, Tehsil Dhatwal
at Bijhari, Distt. Hamirpur (H.P.) has applied in this office for the entry of her date of birth which
has taken place on 20-09-1965 but due to ignorance the same could not be entered in the record of
Gram Panchayat Railli. The applicant in support of the facts of the event has submitted the requisite
documents and the same have been perused accordingly.

General public is hereby informed through this notice that if anyone has any objection
regarding the entry of date of birth of the applicant i.e. 20-09-1965, they can either in person or
through counsel can file their objections before the undersigned within 30 days from the issue of
this publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 18-03-2025.

Seal. Sd/-

Executive Magistrate,
Dhatwal at Bijhari, District Hamirpur (H.P.).
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In the Court of Sub-Divisional Magistrate, Dheera, exercising the Powers of
Marriage Officer, Dheera, Distt. Kangra (H.P.)

In Ref. :
Sunny Kumar and Rucha Kumari

Versus
General Public
Application under section 16 of the Special Marriage Act, 1954 for the Registration of Marriage.

An application under section 16 of the Special Marriage Act, 1954 has been received by the
undersigned from Sunny Kumar son of Shri Kishori Lal, r/o Village Och, P.O. Gaggal Khas, Tehsil
Dheera, District Kangra (H.P.) and Rucha Kumari d/o Sh. Vinod Chaudhary, Village Tumkadiya,
P.O. Ojhawaliya, Pat Khauli, West Champaran Bihar-845438.

If there is any objection on this marriage the objection in person or through counsel be
submitted to this office on or before 14-05-2025 otherwise the marriage will be registered.

Seal. Sd/-
Marriage Officer-cam-SDM,
Dheera, District Kangra (H.P.).

In the Court of Sub-Divisional Magistrate, Dheera, exercising the Powers of
Marriage Officer, Dheera, Distt. Kangra (H.P.)

In Ref:

Arun s/o Fandi Ram and Sonu Verma d/o Satish Verma
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Versus

General Public

Application under section 16 of the Special Marriage Act, 1954 for the registration of marriage.

An application under section 16 of the Special Marriage Act, 1954 has been received from
Arun DOB : 21-01-1993 s/o Fandi Ram, r/o Village & P.O. Marhoon, Tehsil Dheera, District
Kangra (H.P.) Pin-176092 and Sonu Verma DOB : 11-07-1999 d/o Satish Verma, r/o Ward No. 09,
Housing Board Colony, Village Diffarpal, P.O. Bindraban, Tehsil Palampur, District Kangra (H.P.)
Pin-176061 on 17-07-2023 at Baba Sardha Singh Bhakti Mandi, Ashram Tanda, Rajpur (H.P.) vide
Registration No. 108/Palampur (H.P.) dated 17-07-2023.

If there is any objection on this marriage the objection in person or through counsel be
submitted to this office on or before 02-05-2025, otherwise the marriage will be registered.

Seal. Sd/-
Marriage Officer-cam-S.D.M.,
Dheera, Distt. Kangra (H.P.).

Before the Marriage Officer-cum-Sub Divisional Officer, Tehsil Dheera,
Distt. Kangra (H.P.)

In Ref.:
Vijay Kumar and Mehak Rana
Versus
General Public
Application under section 16 of the Special Marriage Act, 1954 for the registration of marriage.
An application under section 16 of the Special Marriage Act, 1954 has been received by the
undersigned from Vijay Kumar s/o Shri Vinod Kumar, resident of Village Darman, Ward No.-04,

P.O. Purba, Tehsil Dheera, District Kangra (H.P.) and Mehak Rana d/o Shri Raj Kumar, resident
of Village Gagoti, P.O. Kiarwan, Tehsil Dheera, District Kangra (H.P.) Pin Code-176084.

If there is any objection on this marriage the objection in person or through counsel by
submitted to this office on or before 06-05-2025, otherwise the marriage will be registered.

Seal. Sd/-
Marriage Officer-cam-S.D.M.,
Dheera, Distt. Kangra (H.P.).
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In the Court of Sh. Vikas Shukla, Marriage Officer-cum-Sub-Divisional
Magistrate, Kullu, District Kullu (H.P.)

1. Shamsher Mehta s/o Sh. Harvinder Mehta, r/o Village Mohli, P.O. Danawali, Tehsil
Nankhari, District Shimla (H.P.).

2. Tanya Jolly d/o Sh. Sanjeev Jolly, r/o House No. 136, Ward No. 11, Shastri Nagar
Kullu, P.O. Dhalpur, Tehsil and District Kullu (H.P.)

Versus
General Public

Subject.—Proclamation for the registration of marriage under section 16 of Special Marriage
Act, 1954.

Shamsher Mehta and Tanya Jolly have filed an application alongwith affidavits in the court
of undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized their
marriage on 26-02-2025 and they are living as husband and wife since then, hence their marriage
may be registered under Act ibid.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or writing before this
court on or before 21-04-2025. The objection received after 21-04-2025 will not be entertained and
marriage will be registered accordingly.

Issued today on 24-03-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Kullu, District Kullu (H.P.).
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Sundernagar,
District Mandi (H. P.)

In the matter of : Dated 18-03-2025

1. Sh. Man Singh s/o Sh. Madan Lal, r/o House No. 17/4, Salah Bhojpur, P.O. Bhojpur,
Tehsil Sundernagar, Distt. Mandi (H.P.)

2. Anjna Kumari d/o Sh. Prem Dass, r/o Village Tawan, P.O. Dhaban, Tehsil Balh, District Mandi
(H.P.) at present w/o Sh. Man Singh s/o Sh. Madan Lal, r/o House No. 17/4, Salah Bhojpur, P.O.
Bhojpur, Tehsil Sundernagar, Distt. Mandi (H.P.) .. Applicants.

Versus
General Public .. Respondent.
Subject.—Application for the registration of marriage under section 15 of Special Marriage Act.

Man Singh and Anjna Kumari have filed an application alongwith affidavits in the court of
undersigned under section 15 of Special Marriage Act, 1954 that they have solemnized their
marriage according to Hindu rites and ceremonies on dated 17-10-2000 and they are living together
as husband and wife since then, hence, their marriage may be registered under Special Marriage
Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage, can file the objection personally or in writing before this
court on or before 25-04-2025. After that no objection will be entertained and marriage will be
registered.

Issued today on 18-03-2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Sundernagar, District Mandi (H.P.).

Before Sh. Mehar Singh, Assistant Collector, 2nd grade, Sub-Tehsil Bagshar,
District Mandi, H. P.

File No. : 02/2025 Date of institution : 18-03-2025
In the matter of :—

Hem Prakash s/o Khyali Ram, r/o VPO Shakra, Sub-Tehsil Bagshar, District Mandi (H.P.)

. .Applicant.

Versus

General Public . .Respondent.
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PROCLAMATION FOR THE CORRECTION OF NAME IN REVENUE RECORDS

An application has been filed by the aforesaid applicant in which he has submitted that his
name is registered as Prakash Chand s/o Khyali Ram, in revenue record of Muhal Shakra/137,
Village Revenue Circle Shakra, but his name is Hem Prakash in Gram Panchayat record and in all
other photo ID's. That the applicant requested to change his name in revenue record from Prakash
Chand to Hem Prakash.

Therefore, the General Public is hereby informed through this notice that if any person who
has any objection regarding this name correction can file the objection(s) personally or in writing
before this court on or before 22-04-2025 from the date of this notice after that no objection(s) will
be entertained and the name shall be corrected accordingly.

Issued today on 18th day of March, 2025 under my hand and seal of the court.

Seal.
Sd/-
Assistant Collector 2nd Grade, Bagshar,
District Mandi (H. P.).
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In the Court of Shri Chand Ram Kashyap, Executive Magistrate-cum-Naib-Tehsildar,
Shimla (R), District Shimla (H.P.)

Smt. Sharda w/o Sh. Triveni Kumar, Resident of Village Panjog, Post Office Mashobra,
Tehsil Shimla (Rural), District Shimla, H.P.

Versus
General Public .. Respondent.

Whereas Smt. Sharda w/o Sh. Triveni Kumar, Resident of Village Panjog, Post Office
Mashobra, Tehsil Shimla (Rural), District Shimla, H.P. has filed an application alongwith affidavit
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in the court of undersigned under section 13(3) of the Birth & Death Registration Act, 1969 to enter
the date of birth of her son named Naitik Sharma s/o Smt. Sharda and Sh.Triveni Kumar, Village
Panjog, Post Office Mashobra, Tehsil Shimla (Rural), District Shimla, H.P. in the record of
Registrar Birth and Death, Municipal Corporation Shimla.

SL. Name of the family members Relation Date of Birth
No.
L. Naitik Sharma Son 23-03-2014

Hence, this proclamation is issued to the general public if they have any objection/claim
regarding date of birth of above named in the record of Municipal Corporation, Shimla may file
their claims/objections on or before one month of publication of this notice in Govt. Gazette in this
court, failing which necessary orders will be passed.

Issued today on 25-03-2025 under my signature and seal of the court.

Seal. Sd/-
Executive Magistrate-cum-Naib-Tehsildar
Shimla (R), District Shimla (H.P.).

In the Court of Marriage Officer-cum- Sub-Divisional Magistrate, Shimla Rural,
District Shimla, Himachal Pradesh

1. Sh. Amjad Khan s/o Mohd. Ayub, r/o H. No. 234, Ward No. 07, Ahmedgarh, Sangrur,
Punjab 148021 Age 34 years.

2. Ms. Shikha Malik d/o Sh. Dalip Kumar, r/o Village Dhanul, P.O. Rampur Keonthal,
Tehsil & District Shimla (H.P.) Age 28 years.

Versus
General Public

Registration of marriage under section 15 of the Special Marriage Act, 1954

Sh. Amjad Khan s/o Mohd. Ayub, r/o H. No. 234, Ward No. 07, Ahmedgarh, Sangrur,
Punjab 148021 and Ms. Shikha Malik d/o Sh. Dalip Kumar, r/o Village Dhanul, P.O. Rampur
Keonthal, Tehsil & District Shimla (H.P.) have file application alongwith affidavits in the Court of
the undersigned under section 5 of the Special Marriage Act, 1954 and have intended to get married
within 30 days from the date thereof.

Therefore, objections are hereby invited from the General Public through this notice, that if
anyone has any objection regarding the registration of this marriage, then they can file their
objections personally or in writing before the court of undersigned on or before one month of
publication of this notice. After that no objection shall be entertained and marriage will be
registered accordingly.
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Issued under my hand and seal of the court today on 20-03-2025.

Seal. Sd/-
Additional District Registrar of Marriage-cum-

Sub-Divisional Magistrate,

Shimla (Rural).
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In the Court of Ms. Kavita Thakur, Sub-Divisional Magistrate, Shimla (R),
District Shimla (H.P.)

Sh. Dinanath s/o Sh. Devi Ram, r/o Village & Post Office Chaily, Tehsil & District Shimla,
H.P.

Versus

General Public .. Respondent.
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Whereas, Sh. Dinanath s/o Sh. Devi Ram, r/o Village & Post Office Chaily, Tehsil &
District Shimla, H.P. filed an application alongwith affidavit in the court of undersigned under
section 13(3) of the Birth & Death Registration Act, 1969 to enter date of birth of his/her self
Dinanath as 12-02-1967 in the record of Registrar, Birth and Death, in Gram Panchayat Chaily,
Shimla, H.P.

SL. Name of the family members Relation Date of Birth
No.
L. Dinanath Self 12-02-1967

Hence, this proclamation is issued to the general public with directions that if any one has
objection/claim regarding entry of the name & date of birth of above named person in the record of
Registrar, Birth & Death in Gram Panchayat Chaily, Shimla, H.P. he/she may file their claims/
objections in the court on or before one month of publication of this notice in Government Gazette,
failing which necessary orders will be passed.

Issued today on 28-03-2025 under my signature and seal of the court.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (R), District Shimla (H.P.).

In the Court of Sh. Vijay Wardhan, 1as, Sub-Divisional Magistrate, Rohru,
District Shimla (H.P.)

In the matter of :

Sarita Devi d/o Late Sh. Satnu Ram, r/o Village Gumma, P.O. Tikkri, Tehsil Chirgaon,
District Shimla (H.P.) .. Applicant.

Versus

General Public .. Respondent.

Subject.—Application under section 13 (3) of Birth and Death Registration Act, 1969.

Whereas, Smt. Sarita Devi d/o Late Sh. Satnu Ram, r/o Village Gumma, P.O. Tikkri, Tehsil
Chirgaon, District Shimla (H.P.) has filed an application alongwith the affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of
birth of herself (Sarita Devi) (01-05-1983) in the record of Birth Register of Gram Panchayat
Tikkri, Block Chhohara.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to enter the date of birth of (Sarita Devi) they should appear before the court of
undersigned within 30 days from the publication of this notice, either personally or through their
authorized agent.
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In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this .... March, 2025.

Seal. Sd/-
(VIJAY WARDHAN, 1A5),

Sub-Divisional Magistrate,
Rohru, District Shimla (H.P.).

In the Court of Sh. Vijay Wardhan, 1as, Sub-Divisional Magistrate, Rohru,
District Shimla (H.P.)

In the matter of :

Kedi d/o Sh. Suram Dass, r/o Village Kumrara, P.O. Kanthili, Tehsil Chirgaon, District
Shimla (H.P.) .. Applicant.

Versus

General Public .. Respondent.

Subject—Application under section 13 (3) of Birth and Death Registration Act, 1969.

Whereas, Kedi d/o Sh. Suram Dass, r/o Village Kumrara, P.O. Kanthili, Tehsil Chirgaon,
District Shimla (H.P.) has filed an application alongwith the affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of
birth of herself (Kedi) (09-06-1980) in the record of Birth Register of Gram Panchayat Dhagoli,
Block Chhohara.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to enter the date of birth of (Kedi) they should appear before the court of
undersigned within 30 days from the publication of this notice, either personally or through their
authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 24th March, 2025.

Seal. Sd/-
(VIJAY WARDHAN, 1A5),

Sub-Divisional Magistrate,
Rohru, District Shimla (H.P.).
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In the Court of Sh. Vijay Wardhan, 1as, Sub-Divisional Magistrate, Rohru,
District Shimla (H.P.)

In the matter of :

Sh. Pritam Chand s/o Late Sh. Hinsru, r/o Village Diswani, P.O. Kaloti, Tehsil Chirgaon,
District Shimla (H.P.) .. Applicant.

Versus

General Public .. Respondent.

Subject.—Application under section 13 (3) of Birth and Death Registration Act, 1969.

Whereas, Sh. Pritam Chand s/o Late Sh. Hinsru, r/o Village Diswani, P.O. Kaloti, Tehsil
Chirgaon, District Shimla (H.P.) has filed an application alongwith the affidavit in the court of the
undersigned under section 13(3) of the Birth & Death Registration Act, 1969, to enter the date of
birth of himself (Pritam Chand) (28-02-1980) in the record of Birth Register of Gram Panchayat
Diswani, Block Chhohara.

Now, therefore, objections are invited from the general public that if anyone has any
objection regarding to enter the date of birth of (Pritam Chand 28-02-1980) they should appear
before the court of undersigned within 30 days from the publication of this notice, either personally

or through their authorized agent.

In the event of their failure to do so, it would be deemed that there is no objection and order
shall be passed ex-parte without affording any further opportunity of being heard.

Issued under my hand and seal of the court on this 24th March, 2025.

Seal. Sd/-
(VIJAY WARDHAN, 1A5),

Sub-Divisional Magistrate,

Rohru, District Shimla (H.P.).

In the Court of Sh. Bhanu Gupta (H.P.A.S.), Sub-Divisional Magistrate, Shimla (Urban),
District Shimla, Himachal Pradesh

Ms. Bindu Hans d/o Sh. Desh Raj and w/o Sh. Ajay Gauri, r/0 House No. 1318, Singa Devi
Colony, Near Naada, Naya Gaon, SAS Nagar, Mohali, Punjab-160103 . Applicant.

Versus

General Public .. Respondent.

Application under Section 13(3) of Birth and Death Registration Act, 1969.
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Ms. Bindu Hans d/o Sh. Desh Raj and w/o Sh. Ajay Gauri, r/o House No. 1318, Singa Devi
Colony, Near Naada, Naya Gaon, SAS Nagar, Mohali, Punjab-160103 has preferred an application
to the undersigned for registration of date of birth of herself namely BINDU HANS (DOB-04-02-
1977) at Ava Lodge Near Boys Hostel, Chaura Maidan, Shimla, H.P. in the record of Municipal
Corporation, Shimla.

Therefore through this proclamation, the general public is hereby informed that any person
having any objection for entry of date of birth mentioned above, may submit his objection in
writing in this court within 30 (Thirty) days from the date of publication of this notice in official
Gazette. No objection will be entertained after prescribed period and application will be decided
accordingly.

Given under my hand and seal of the Court on this 24th March, 2025.

Seal. Sd/-
Sub-Divisional Magistrate,
Shimla (Urban), District Shimla (H.P.).

CHANGE OF NAME

I, Kamlesh Kumari w/o Late Sh. Sada Ram, r/o VPO Salnoo, Tehsil Sadar, District Bilaspur
(H.P.) declare that in my Aadhar Card & Panchayat Records my name is wrongly recorded as
Kamla. My correct name is Kamlesh Kumari. All concerned note.

KAMLESH KUMARI

w/o Late Sh. Sada Ram,

r/o VPO Salnoo,

Tehsil Sadar, District Bilaspur (H.P.).

CHANGE OF NAME

I, Ram Chander Gupta s/o Sh. Ram Lakhan, Ward No.-2, Prem Ghat, Theog, Tehsil Theog,
(T) Shimla (H.P.)-171201 declare that my daughter's name Shrada Gupta (Old Name) she is my
minor daughter. That I have changed name of my daughter from Shrada Gupta (Old Name) to
Shraddha Gupta (New Name). All concerned please note.

RAM CHANDER GUPTA

s/o Sh. Ram Lakhan,

Ward No.-2, Prem Ghat,

Theog, Tehsil Theog, (T) Shimla (H.P.).
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CHANGE OF NAME

I, Ishwar s/o Sh. Tek Ram, r/o Village Ghat, P.O. Halog Dhami, Sub-Tehsil Dhami, District
Shimla (H.P.) do hereby declare that in Aadhar Card my daughter's name is wrongly entered as
Chantna Thakur. It should entered as correct name Chetna Thakur. Concerned please note.

ISHWAR

s/o Sh. Tek Ram,

r/o Village Ghat, P.O. Halog Dhami,
Sub-Tehsil Dhami, District Shimla (H.P.).

CHANGE OF NAME

I, Shakuntla Devi alias Sonam Bhatnagar d/o Sh. Kesria Ram, r/o Village Nanowal, P.O.
Khera, Tehsil Nalagarh, District Solan (H.P.) do hereby solemnly affirm and declare as under; that
as per my voter Identity Card, School Leaving Certificate, my name is mentioned as Shakuntla
Devi but after my marriage, my name has been changed from Shakuntla Devi to Sonam Bhatnagar
in my in laws house. That now I have again changed my name from Sonam Bhatnagar to Shakuntla
Devi d/o Shri Kesria Ram, and henceforth I may be known in the Name of Shakuntla Devi d/o Sh.
Kesria Ram for all intents and purposes.

SHAKUNTLA DEVI,

alias SONAM BHATNAGAR,

d/o Sh. Kesria Ram,

r/o Village Nanowal, P.O. Khera,
Tehsil Nalagarh, District Solan (H.P.).

CHANGE OF NAME

I, Manuj Chaudhary s/o Sh. Harnam Singh, r/o VPO Sahoura, Tehsil & District Kangra
(H.P.) declare that I have changed my minor son's name from Anshul Choudhary s/o Manuj
Choudhary to Anshul Chaudhary s/o Manuj Chaudhary for all purposes in future. Please note.

MANUJ CHAUDHARY

s/o Sh. Harnam Singh,

r/o VPO Sahoura,

Tehsil & District Kangra (H.P.)
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CHANGE OF NAME

I, Rishi Chauhan s/o Sh. Vipin Singh, r/o Village Kasohal, P.O. Ghumarwin, District
Bilaspur (H.P.) declare that my name Rishabh Singh is wrongly entered in the Aadhar Card.
Whereas my name is entered as Rishi Chauhan in other Government Documents. Rishi Chauhan is
my correct name. This should be corrected. All concerned please may note.

RISHI CHAUHAN
s/o Sh. Vipin Singh,
r/o Village Kasohal,
P.O. Ghumarwin, District Bilaspur (H.P.).
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